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on National Highway-5 in   Andhra 
Pradesh ; 

(b) whether it is a fact that the above 
project was approved five years back ; and 

(c) if so, what are the reasons for delay 
in execution of the project and by when the 
projects is likely to be completed? 

THE MINISTER OF SURFACE 
TRANSPORT (SHRI K.P. 
UNNIKRISHNAN) : (a) to (c) There is no 
Elum by-pass on National Highway No. -5. 
Presumably, the reference is to ELURU by-
pass situated about 63 Km. from Vijayawada 
on Vijaya-wada-Visakhapatnam Section of 
H. No. 5. The alignment for plan Eluru by-
pass with a length of about 97.38 Km. was 
approved by the Ministry in January, 1989. 
Subsequently, the land acquisition esti-atefor 
construction of the by-pass has been 
sanctioned for an estimated amount of Rs. 
391.40 lakhs. The construction of by-pass 
will be taken up after acquisiton of the 
entire land by the State Government and 
inclusion of the work in the Eighth Plan 
which is yet to be finalised. 

Pending Applications for Telephone 
Connections in Himachal  Pradesh 

2284. SHRI KRISHAN LAL SHARMA 
: Will the Minister of COMMUNICATIONS 
be pleased to state : 

/ 
(a) the number of applications pending 

for telephone connections in different 
Districts and exchange-wise in Himachal 
Pradesh asr on 30-4-1990 ; and 

(b) what steps have been taken and are 
being taken to clear the waiting list for 
telephone connections?  

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI JANESH-WAR MISHRA) : (a) The 
details are given   below :— 

Number of applications pending for tele-
phone connections district- wise and exch-
ange- wise in Himachal Pradesh as on 30-
4-1990.  

Sl. 
No
1 

Name of Dis 
Exchange 
- 
2 

strict/            Applica-! 
tions   pending   for 
telephone connection 
3 

 BILASPUR   

1. Barmana  11 
2. Berthin  14 

3. Bharolikalan  02 

4. Bilaspur  84 

5. Gherwin .  11 

6. Ghumarwin  13 

7. Jhandutta  1 

8. Jukhala  5 

9. Kandrour  16 

10. Kuthera . 6 

11. Lehri Baral 

 

8 

12. Nainadevi  3 

13. Nambol   .  4 

14. Rishikesh  4 

15. Bwarghat   

16. Talai  5 

17. Dangar     8 

18. 17 
 

Kalol       
212 
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1    2  3 1 2  3 

 CHAMBA   14. Kangoo .  13 

1. Bakloh   .   15. Ladror   .  15 

2. Banikhet  2 16. Lambloo  7 

3. Buarmour  1 17. Mair  5 

4. Chamba  47 18. Nadaun   29 

5. Choura .   19. Patlandar  3 

6. Chuari   .  5 20. Rangas  .  2 

7. Dalhousie  24 21. Balauni  17 

8. Ghera  3 22. Bera  7 

9. Khairi   23. Sujanpur  16 
10. Kiani  5 24. Taunidevi  5 

11. Rakb      .  2 25. Uhal  3 

12. Sahu   26. Jangal Beri  6 

 13. Salooni  4   
403 

14. Sihunta  8     

15. Sundla    .  4  KANGRA   

16. Tissa . 8 1. Dadasiba  1 

17.  5 9 
1 

 

Killar    . 

 118

2. 3. Dehra Dhaliapur  

 
4 Haripur 19

 HAMIRPUR   5. Jawalamukhi  .  4 

1. Awahdevi 10
   6. Jorawar . 14 
2. Bara 6
   7. Khundian 4 
3. Barsar 7
    8. Kohala   .  3 
4. Bhareri    13  
   9. Nagrota Sur. . 12 
5. Bhornaj   20  

10. Paragpur. 18
6. Bhota . 9

11. Pirsaluhi 7
7. Bhumpal  3  
   12. Rakkar  . 2 
8. Bijhri  8 13. Sansarpur Terrace  5 

9. Dhaneta 16
   14. Baijnath 20 
10. Ghalore . 15 

15. Baroh 7
11. Hamirpur  154  

16. Bhawarna 19
12. Jahu  11  

17. Bohana
 

2
13. Kakkar 3
  

 
18. Chadiar  
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(b) The waiting list of pending 
telephone connections will be cleared 
progressively during the first three years of 
8th Plan period by the expansion of the 
network in Himachal Pradesh to provide 
telephones practically on demand in all local 
exchange systems with capacity upto 5000 
lines and to constain the waiting period on 
an average to one year in local exchange 
systems with a capacity of more than 5000 
lines by the end of  8th Plan. 

Long wait for Telephone Connections 

2285. SHRI KRISHAN LAL 
SHARMA : Will the Minister of 
COMMUNICATIONS be pleased to 
state : 

fa) whether the attention of Gov-
ernment has been drawn to the news-item 
captioned '16-Year wait for phone 
connection published in the 'Tribune' dated 
the 11th May, 1990; 

(b) if so, the detai's in this regard; 

(c) the number of applications for 
telephone connections pending in different 
States for the last 15, 10 and 5 years 
respectively;   and 

(d) the number of telephone exchanges 
likely to be opened in different States to 
clear the pending applications and by 
when? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI JANESHWAR   MISHRA) : (a) 
Yes, Sir. 

(b) Demand for new    telephone 
connection in the name of Shri Ram Prakash 
Bholi, 683, Church Road, • Civil Lines, 
Ludhiana, stands registered at General W/L 
No. 5172 dated 2.6.73 (wrongly printed as 
172 dated 2-6-73). The said party also 
registered one more telephone under OYT 
scheme. OYT/W/L No. 1658 dated 2-6-73. 
The name of the said party  for both 
connections was 


